(6) A statement giving the total
8 | " Mes

expenditure incurred on these of
@ dfio & break-up théreot indicating
the expenditure on salarfés and allow-

‘ances; travelling and diily allowanoe,
‘rent and other expenses is given in

Annexure,

(dy It is gifficult to assess whether
there is an increase or decrease in
foreign tours since these offices were
opened, since tours by officers of the
Corporation are on different accounts
viz. organhising seminars and exhibi-
tions, training, inspection or as mem-
bers of official delegation. However,
the Corporation is making efforts to
keep foreign tours of its staff to the
minimum,

(e) The expenditure incurred on
these offices is given in the Annexure.

ol. its' foreign offices at Moscow and
Warsaw, as these are only liajson
offices. and not trading offices. The
foreign office at Los Angeles has been
made a trading office since Septem-
ber, 1979. So the first profit and Loss
account for that office will be prepar-
ed only af the close of the Corpora-
tion’s year 1980-81 i.e. in July, 1981.

(fy As the activities of the Corpo-
ration involve foreign trade and it has
been set up to expand and diversify
electronics trade with foreign coun-
tries, it i considered necessary to

continue these foreign offices. With
the expansion of its activities in
foreign countries, the company has

proposed to set up another foreign
office in Western Europe.

Statement
Expenses incurved on foreign offices of FTTDC

—

I.. Salaries and Allowances

2. Rent
g. Travelling and Daily Allowances

4. Other expenses . .

Total Expenditure

Total Expenditure on
3 Fareign offices

. "1,27,094 00

. 333,647 11

Moscow Warsaw TL.os Angeles
Rs. Rs. Rs.
2.01,239°24  2,54,899°93 78,563 793

. 14,2507 14 7.24.266 80 1.02.006°6g

60,503 24

1,808,832 24

2,43.336° 37
4,95.453° 76

- T'7,76,230°49  15,16,959°82  4,30,086- 1n

Rs. 27,23,276'41

Hlections to. Delhi Metropolitan Coun-
cil and Delhi Municipal Corporation

3261. SHRI ARVIND NETAM: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have taken
any decision on elections for the Delhi

“Metropoliftan Council and Municipal
. Corporation, Delhi; and _

'{by if wo, the details thereof? :

THE M’INISTER OF STATE IN THE
M:_msmy_ OF I-IOME AFFAIRS:

SHRI YOGENDRA ‘MAKWANA): (a)
‘No, gir, . T
'(".’" Does not arise.





